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Learned counsel for the parties have pointed out that territorial jurisdiction for CP No.
198 of 2007 is with Ahmedabad bench of NCLT on account of its HQrs at Bhopal. The above CP has been
erroneously posted before the Allahabad bench as the parties have received notice from that bench.

In view of the above CP No.198 of 2007 is entrusted to Ahmedabad bench. The Bench Officer of
Allahabad bench is directed to transfer the company petition alongwith all relevant record, application
and papers to the Ahmedabad bench at the earlist but not later than three weeks. A copy of this order
be sent by Fax to the Bench Officer Allahabad today itself.
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